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Order delivered on 26.07 .2019

: Annie Jhala, proxy

: Sandeep Taneja, Adv.

ORDER

Leamed counsel Mr. Sandeep Taneja, on the direction ofthe Bench accepts

notice and undertakes to file Vakalatnama within three days and seeks time to

take instructions and receive papers. List the matter on 26.0g .2olg.

(DR.DI,EPTI MUKESH)
MEMBER (JUDICIAL)

Mahabir Singh


